FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the lnsolvency and Bankruptcy Board of India (Voluntary Liguidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF ANCHAU INDUSTRIES
PRIVATE LIMITED

NAME OF CORPOEATE PERSON

Anchau Industries Private Limired

Il

DATE OF INCORPORATION OF CORPORATE
PEESON

24-10-2019

LFN)

AUTHORITY UNDER WHICH CORPORATE
PERSON IS5 INCORPORATEDY REGISTERED

REGISTRAR OF COMPANIES. NEW DELHI

4 CORPORATE IDENTITY NUMBER OF| U23208DL2019PTC336632
CORPORATE PERSON
3 ADDRESS OF THE REGISTEEED OFFICE AND | B-37 GT Guruoanak Pura Laxmi Nagar Delhi-
PEINCIPAL OFFICE (IF ANY) OF CORPORATE | 110092
PERSON
. LIQUIDATION COMMENCEMENT DATE OF | 21-04-2026
CORPORATE PERSON
7: NAME, ADDRESS, EMAIT ADDRESS. | NAME: - ARCHIT GUPTA
TELEFHONE NUMBER AND THE
REGISTRATION NUMBER QF THE | ADDRESS: 2Xnd Floor, Manmohan Hovze, B-
LIQUIDATOR 23813871, Indostrial Area-A Ghora Foad, Near
Zoom Hotel Building. I.odhiana - 141003
PROCESS SPECIFIC MAIL ID:
lig.anchau@gmail.com
EMAILID REGISTERED WITH IEBI:
archit?2176@gmail.com
IPREG.NOG:
IBEITPA-001/IP-P-02500/2021-2022/13817
8. LAST DATE FOR SUBMISSION OF CLAIMS 21.05.2026 (WITHIN 30 DAYS FROM THE

LIQUIDATION COMMENCEMENT DATE e
21.04.2026)

Date: - 25-04-2026
Place: - Ludhiana

Notice 1s heresby given that the Anchau Industries Private Limited has commenced voluntary
liquidation on April 21, 2026.

The stakeholders of Anchau Industries Private Limited are hereby called upon to submit a proof of
their claims, on or before May 21, 2026, to the liguidator at the address mentioned agamst item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders mav submuit the proof of claims in person_ by post or by electronic means.

Submuission of false or misleading proofs of claim shall attract penalties.

Sd/-
Archit Gupta
Liguidator

IBBLTPA-001/T1P-P-02509/2021-2022/13817

AFA Validity: December 31, 2026
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Man sentenced

to life for rape
A 32 yoar-old man who
had pleaded guilty (o the
religiously aggravated
rape of a Sikh woman in
UK's Walsall was
sentenced to life
imprisonmant at
Birmingham Crown Court
on Friday. lohn Ashby, a
British man arrested Last
October days after the
attack that sent
shockwaves within the
West Midlands
community, had initially
danied charges of sexual
assault; strangulation,
macially aggravated actual
bodily harm and robbery
before admitting the
crimes. He has now been
jailed for life, with a
minimum term of 14
years behind bars before
he can be considered for
parole. The judge
described Ashby asa
“deaply unpleasant racist
and Islamophoba” after
the court had previously
heard that he had
directed anti-Muslim
rants at the woman
during the attack.

Atomic panel

claims advances

China an build up to 50
nuclear reactors
simultaneously, the
codntry’s atomic authority
has said as Beijing gears
up to rapidly expand the
nucloar power sector (o
mduce dependence on
fossil fuels amid the US-
Iran war. China has the
ability to run dozens of
nuclear projects
concurmrently spanning
the full project fife cycle
from design io
construction — according
to a latest report released
this week by the country's
Nuclear Energy
Assodation. "China's
nuclear technology
capabilitios have moved
from ‘following’ to
‘keeping pace’, and in
some areas to “leading’,
the repont said. China's
total installed nuclear
power capacity has
reached 125 million
kitowatts (KW), ranking
first globally, state-run
said, quoting the
China Nuclear Energy
Association report.

Araghchi s

ASSOCIATED PRESS M !zizmabad

Irans top diplomat was heading
Friday to Pakistan, where officials
hawve béen trying to gét the Unitad
States and Iran to convene for a
second round of ceasefire negoti-
ations. Irans state-run IENA news
agency confimmed Foreign Minister
Abbas Araghchi was on his way to
Pakistan on a trip focused on "bilat-
eral consultations” and regional
developments. It said he would aiso

travel to Oman and Russia.

The trip comes as much of the
world has been on edze over a
war that has snarled crucial
energy exports through the Strait
of HormuZ, clouded the zlobal
economic picture, and left thou-
sands dead across the West Asia.

Earlier, two Pakistani officials
tald The Associated Press that
Araghchi was heading to Pakistan

|rzzian worshipperwears 2 banszr showing ponrzits of the Supreme Leader Ayatnl
Moftzba Khamenai dodng Foday prayers-at
with & small Government delega-
tion. The officials spoke on con-
dition of anonymity because they
were not suthorised to speak to
the media. The White House did

the Teran Universisy campasin Tebraa

not immediately respond to gues-
tions about Araghchis trip to
Pakistan and whether 3 US dale-
gation would also do
Islamabad has sought to reinject

momentum
tions betw

o resume

statement fr

Later,
Ministry sai
exchanged
developmen
ongoing dipl
pursued by

%

0.

It added tha

United States, which had been set

with diplomatic efforis

In their call Friday, Araghchi, his
Pakistani counterpart Ishaq Dar
and Pakistans army chief Feld
Marshal Asim Munir, talked over
“regional developments and
issues related to the ceasefire," a

did not go into further detail.
Pakistans Foreign

context of US-Iran engagement.”
= pd =

et to travel to Pak for ceasefire talks with US

the importance of sustained dia-
logue and enzagement to
address putstanding issues, in
order to advance regional peace

into the negotia-
een Iran and the

closed for heavy traffic on Friday
gs guthorities await the possible
visitof top leaders of the US and

this week but did Iran for peace talks, stalled due

not materialise. and stahility at the earliest.” todifferenceson key issues.
Pakistan fo head Since the war began, at least The administrations of the
akistan forges ahea 3,375 people have been killed in  twin cities of Islamabad and

Iran, and over 2,200 people in
Lebanon, where new fighting
between lsrael and the lran-
backed militant group
Hezbollah broke out two days
after the war started, according
to authorities.

Additionally, 23 peopfe have
died in Israsl and more than a
doZen in Gulf Arab states. Fifteen

Rawalpindi had closed all major
roads and markets in VWIP move-
ment areas on Sunday amid indi-
cations that the talks could begin
any day during the weel.

The Metro Bus Service between
Rawalpindi and Islamabad, and
electric buses on seven
routes have been suspended,
while goods transport has

om Araghchisaid. It

d that “both sides Israelisoldiersinlebanonandi3 remained halted since April 19,
views on regional US service members through- causing inconvenience to
is, the ceasefire, and  out the region have been killed. the public.

The Red Zone continues to
remain closed, with employees
of offices in the area working
from home.

erica and Iran to the negotiat-
ing table for the second round of
talks. Meanwhile, the Pakistani
capital continues to remain

omatic efforts being
Islamabad in the

t Dar "underscored

Appeals court says Trump’s asylum ban at
border 1s 1llegal, agreeing with lower court

ASSOCIATED PAESS
B Washingion

An appeals court on Friday
blocked President Donald
Trump's executive order sus-
pending asylum acoess, @
key pillar of the Republican
president’s plan to crack
down on migration at the
southern border of the US.

A three-judge panel from
the US Court of Appeals for
the District of Columbia
Clrcuit found that immigra-
tion laws give people the
right to apply for asylum at
the border, and the presi-
dent can't circumvent
that.The panel concluded
that the Immigration and

Indians in UAE to shift to new consular service provic

PIONEER NEWS SERVICE
B Abu Dhahi

BLS International has lostits
long-held mandate to handle
passport renewals, visa ser-
vices, and other consular
faciliies for Indians in the
UAE. The shift comes as a sig-
nificant development for the
Indian diaspora, which con-
stitutes nearly 35 per cent of
the UAE's population, with an
estimated 4.3 million resi-
dentsin 2024:

The Embassy of India in
Abu Dhabi has awarded the
outsourced consular senvices
contract to Alhind Tours and
Travels Private Limited,
which will take over opera-
tions from July 1 for an initial

Mationality Act doesn't
authorize the president to
remove the plaintiffs under
“procedures of his own

making,” allow him to

suspend plaintiffs' right to

apply for asylum or curtail
procedures for adjudicating

their anti-torture claims.
“The power by proclama-
tion to tfemporarily suspend
the entry of specified foreign
individuals into the United
States does not contain
implicitauthority to override
the INA's mandatory process

to summarily remove foreien
individuals," wrote Judze |
Michelie Childs, who was
nominated to the bench by
Democratic President joe
Biden. ACLU attorney Lee
Gelernt zaid in a statement
that the appellate ruling is
“pssential for those fleeing
danger who have been
denied even a hearing to
presentasylum daims under
the Trump administation's
unlawiul and inhumane exec-
utive order.”

Judge Justin Walker, a
Trump nomines, wrote a
partialdissent. Judge Cormelia
Fillard, whowas nominated by
Democratic President Barack
Obama, alzo heard the caze.

Hegseth calls West Asia conflict gift to world

ASSOCIATED PRESS
B Washington

Speaking to reporters on
Friday at the Pentazon,
Hegseth said the US block-
ade of Iranian shipping will
continue “as long as it takes"
to accompiish Americas
“bold and danzerous”
miszion to end Irans threat
to global security.

Us officials sav that so far,
the blockade has tumed back
34 ships, but ship-tracking
data shows Iran has still been
able to move some ofits sanc-
tioned oil.

Lloyds List Inteliizence said
“a steady flow of shadow fleet
traffic” has passed in and-out
of the Persian Gulf including
11 tankers with Iranian cargo
that have left the Gulf of Dman

tion.” Iranians are able to
evade the blockade by faking
tracking data and by travel-
ling through Pakistani territo-
rial waters.

outside the strait since April 13.

The maritime intelligence
firm Windward said this
weel: that iranian raffic con-

tgnues o flow “via decep-
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The contract spans ser-
vices at both the Embassyin
Abu Dhabi and the Consulate
General of India in Dubai.
Alhind clinched the deal by
submitting the lowest finan-
cial bid-an all-inclusive Dhi1g

per transaction-promising a
more cost-effective alterna-
tive to the current system.
Other contenders in the race
included VF5 Global, DU
Digital, and 5GIVS Global.
Highlighting the affordabil-
ity. Arun Radhakrishnan,

Head of Operations at Alhind
Group, 5aid evenvalue-added
services would come at no
extra cost. "Even if we take
your photo, it is included in
that charze,” he said.

The wide-ranging con-
tract covers passport
renewals, visa applications,
Owerseas Citizen of India
{OCl} cards, Police Clearance
Certificates, Surrender
Certificates, Global Entry
Programme verification, and
various attestation services.

BLS International, which
had been managing these
services since 2011, recently
faced a setback after being
barred by Indias Ministry of
External Affairs from partic-
ipating in Government

tenders for two years, citing
allegations including court
cases and complaints from
applicants.

Alhind is gearing up fora
large-scale rollout, with
plans to operate from 16
centres across the UAE,
including Abu Dhabi, Al Ain,
Dubai (including Bur Dubai),
Sharjiah, A&jman, and
Fujairah. The company is
currently in the final stazes
of securing leases for
these locations.

While the appointment
booking process is expected
to remain largely unchansed,
applicants can anticipate a
more tech-driven experience.
Alhind has indicated plansto
introduce online applications

and significantly enhance
backend digital systems, with
further details expected soon.

To support the transition,
the company is undertaking
a major hiring drive, recruit-
ing between 250 and 350
personnel across various
roles, including operations
gxecutives, submission offi-
cerz, facilitation officers, and
front-desk staff. Recruitment
is already underway, with
teams being mobilised
from India.

Radhakrishnan acknowl-
edged the magnitude of the
transition, noting that Alhind,
traditionally kmown for travel
and ticketing senvices, is step-
ping into 8 new domain.
“This is a very biz undertak-

er from July 1 as BLS loses key contract

ing and a major mitestone for
us, " he said, assuring that the
company is fully committed
to delivering seamless ser-
vices to the Indian communi-
ty. The financial bids were
opened on March 30, with the
final results announced on
April 20 in the presence of
COMpany representatives and
the Embassys Outsourcing
Committes.

The Indian community
continues to play a defining
role in the UAEs social and
economic fabric. OF the 4.3
million Indianz in the country,
about 15 per cent reside in
Abu Dhabi, while the major-
ity are spread across the
northern emirates, includ-
ing Dubat.
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I, Ankita Pandaoya WO Shel
Rarmesh Sharmm Hesidons OF D-
T8, First Flonr, Sector-52
Maoidia, Disit- Gautam  Budh
Magrar, LLE-2007301 declare That
| have o changed my name
from ANKITA PANDAYA 1w
ANEITA SHARMMA Tor all feture
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I, Ritika Tiwaei W0 Shei
[rinesh Chond Sharma Resident
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PD9521C
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462017, CIN : V1541 IMPEOT4RGO00 268,

Control Room No, ; I_FF_SS-ZMTHT. T 3 W mpseseaicin
BT mpsescihanl.in
TR AT 117271 2/2026-27/68 AT, AT 24042026

Procurement

erfrrres vk & o & Tl smibsor e

F9TeaE ZRT W0, %l St & v e v w9 = e
#oFE 2 % wam W s N e a8 O gelie o
Fafsmrm & s e 4 f Ssams houps:imprenders.,
gov.in T THATE 16.05.2026 AV 5,00 T3 T8 A= #1 @ il
fifem =z, Faw vd o s w0 faem R bopsdy
mptenders.goyin T3 hitps:www.mpse sc.mp.goy.in 70 FTa
1 Faf arrae e B ofiv sivemm v g vl aedef
TR S PTEE TR A 7 2 A 01 20-400 1002 T BT
& wd F|

U H1eEs/ | 254602026

SHRI LAL BAHADUR SHASTRI NATIONAL SANSKRIT UNTVERSITY
{Contral University)
B-4, Qutab Institutional Area, New Delhi-110016

The Universy invibes onfine. applications for regular recruitmest to
variols cabegories of non-teaching postions. For detals, please visit the

University webslte hitps: [ /wwwi slbsrsv.ac.in.

The last date for receipt of onlise application is 21.05.2026,
sd/-
REGISTRAR
che 21371/11/0001/ 2627

Another teen
Killed in
West Bank

ASSOCIATED PRESS
B 'West Bank

Three Palestinian teenagers
have been killed in the
occupied West Bank this
week in a spike of renewed
violence, the latest shot
dead by Israeli forces during
a mid-week raid.

Palestinians in the north-
ern West Bankvillage of Tell
mourned the death of
Youssel Shiayyeh on Friday
after health officials said he
was gunned down by
|sraeli forces in the nearby
city of MNablus. Waving
Palestinian Aags and carrv-
ing the 15-year-old's
sheathed body down
through the village sireets,
his relatives and neighbors
moved in a tide of grief and
recited religious verses
in unisor.

Izraels military acknowl-
edged the fatality and said
that its forces had fired
after atterpting to arresta
Palestinian who they
said had huorled rocks

| toward them.

340016 EERT Government of Odisha

Infarmation and Public Relations Department

IPRLFP.GP-0005-2026/__ 6759 PR
1¥ Corrigendum

Dated. 23.04.2026

Tender Call Notice No, 5856 Did:09.04.2026

In confinuation of the TON No.58958 d:08.04.2026 Inviting bids for “selection of =
competenl Agency for Supply, Installation, Operation and Malnienance of 65 (Sixty-Flve)
Ouitdoor Digital LED Display Boards al designsted locations in and around Pud ferr tha oooasion
of Puri Bhri Jagannath Hath Yatra 2026 for 2 fixed-duration on rentalioperational basis for a
period of 15 (Fifteen) days". it is hereby Informed (o &ll concemed fhal seme modifications

are matde in the lender document, Please wisit the depariment websites, Le.
hlipsdinae.odishia.aoy in & htips:odisha.goywin for detadl infarmation,

DCUPF-JS007 40001 D EFTREIN

Director, I&PR



Business Standard aumeoasap | saturoay, 25 apriL 2026

*all GVK Power (Goindwal Sahib) Limited

Reqd. Ofice: Piot Mo, 10, Paigah Colony, Sandar Paksl Fioed,
Secunderabed-500003, Telangana, india CINUA0109T GAETPLOOZE4ES
A whiolly caned subsidiary of Gurg Amar Dias Thermal Power Limited, GATPL)
(A step down wholly owned subsidian of Pungah Stale Poess Corparalion Limilsd, PSPCL
HOD-Electrical, GATP, Goindwal Sahib, invites E-Tender for the work of
Tendsr Enguiry No. HTIGATPEMNG 16083 daled I35
1) Procurement of Elecirical Materials (Geyser, Spare parts, Ceiling fan & Power
Extension Board) st GATP at 2X270 MW Guru Amardas Thermal Plant {GATP),
Goindwsal Sahib, Distl: Tam Taran, Punjab as per detsils given in the tender

specifications.
For detsded NIT & tender specifications, plasse refer to hifpseproc. puniab. gov.in from
200 from 17:00 Hrs. ooweanis

Mole: Comigendum &nd addendum.  any, wil be publiched online &l

Ty e e [

GATP-£1626]

We heraby informing to general public ot large that the immovable prope
being Shog Mo, 7 admeasuring 1.;.‘.34 Scp. mits dnd bl up sdmeasering 16.7
5. mits on Lower Ground Floor in the complex known g5 “VYrumdavan Podnt™

aleagwith undivided preportionate share undemeath In land of the said
buliding complex constructed on Plot No. 16 in the Mahalakshmi Inddustrial
Society-2 situated at fand boaring Revanue Survey No. 178 paikl, TP, Scheme

Mo, 1 {Udhna- Majura), Original HNo. 63,1, Final Plat Mo, T8 of vil
Mijura, Sub Dist Surat City, DisL Sural This proparly i5 curmently under
possession and ownership of Ankit Lalitbhal Sakariva. The current owner has
declared that amunﬁ the chain of documents for the aforementionad pro E:t‘sr,
Harrﬂllnwlngnr inal documents have been jest, Oniginal Sabe Deed No, lgfrﬁ
dated 19.11.2012, executad MHE':gahhal Bababhal Bhadarka in favor of
Hn]&ahbhalneaﬂhhad Patel with &

finy person having any objection, dispute, intesast, right, shara, claim,
encumbrance, morigage, lien, dues, inherltanee, of maintenance rights
regarding the lost Onginal Sale Daed Mo. 16503, dated 19,11,2012 with RR,
st notify usin wiiting. Such notification must Iﬂl:llhiﬁ decumentary avidente
and be sent to the address mentioned below within 7 days of the publication of
thignotice. If ne objections arg recesved within this perlod, [0will be degmed that

shall then pro
ardisputeswill be entertalned

no ane has any ohjaction or clabm, or that such clalms have bean walved. We
e to issue thhe Tithe Clearance Certificate. afterwhich no clalms

LE EXPART ASSOCIATES - Piyush Haribhai Shiyal (Advocate)

Place: Surat
Date : 25.04. 2026

Lldhana, Surat-385002 Mo. No. 8460093122

M9, Empire State Building, Maan Darwaja, Ring Road,

Name u’ The Company: Hindustan Unileves Limitod

Linkerver House, B, 0. Sawant Mam E’l‘i‘]ﬁéw"m (Easty, Mumbs, Mahamashira -

atioe ts hereby given that the Share Ceraficateds) of fne foliosing company hashave
besan loetimizplaced and the hoidar of the said shares has appliag fo the Company for
issue of duplicate share cerfficalals)

Name 04 The Falie | Face [Cerlificale Dislinctve Noef |

| Sharehiobder|  Mofs)  [Value | Nojs) Na. Erumsil
Kannan  [HLL290%829) 1 | 5230904 [11338B9051 To 1133000020 1IJ'IT'[I|
Eshwar

Ay s wio e any Saim in respect ol M sad sharr carificata =) shauld lodge such
clam with $ie Compeny or s Registrar and Transfer Agents: K Fin Technologles Ltd,
Karvy Selenkim, Towar- B, Plol Moo 31 & 32, Feanclal detret. Manasramguis,
Serlingampaly Mandal, Hyderabad, Telanpana- 500032, TEL.O40 - 67161500
within15days of publcalion of thes notica-after which ro claim wil bean lerlained snd Tha
Company shall proceed i asue with Bie Dupicale Share Cenificatels),

Kamw And Addross Of The Sharsholder : Kannan Esfwar, No 14, Comwal Soad,
Lengford Gardens, Bargalare Marth, Bengakun - 560025

PLACE: Bengaleu  Date: 22.04 2126

TATA PDWEH DELHI DISTRIBUTION LII'I.I'IITF_D
d

o

TATAFIWER. QDL

MNOTICE INVITING TENDERS
T."J._TE fl:wur-['l‘-_'lL Invitas |I_J:d_BI$ as par rnllumrg_:_l_nmls

Estiminted iy | Last Date & Tena
Tender Enquiry No. ot | AvallbllRy | o Bia Submissiont
ok Desscrial Diate and tima of
Ll scripfian e |Document | o ing of bids
TPODLENGGIEN/20000 18362627 | 160 it |9 g s | 16.05.2026,1600 Hrs
R Far Supply of Transfarmer 01 4 Lag ! 1E.05. J026; 17H Hig
TPODLENGGENQ20000105T/38-27 ; :
Feate Conrect for SITC of inelligant | 78,34 LA’ | 1y mpas | 18005: 20026, 1601 Hrs
Elucoriit Devices. (IE0H foe {86 Lae |55 | B06.2008; 1700 Hrs
BEANT Wy Grkd Subatations,

CORRIGENDUM | TENDER DATE EXTENTION

Tender Enquiry Ko Previously | Revised Due Dabe & Time

Wierk Pescrption Fublished of Bid Submdssion Date

Dats & limo af oponing of bidgs

TPODLENGGENQ20000191225-26 | 0104 20028 at 1500 Hret
2 Yoar Rate Contract for Supaly of 7022025 0 04, 20t 1590 B

Sall F'...J'.'I-l.lfd Rala'.- 1:1r RF.‘LI -

T?‘DDL:'EHEEFEND.‘EHWU‘INHE&E'E i . ]
R for Sugply of PIPE G EARTH 16:03.2026 fz'“-ﬁg o ‘ﬁ_"”—'
ELECD d0MM 3M LONG H-CLASS ZE.08. 7020 81600 vz
TRDDLENGG/ENDZ00001821/25-20 3 A ) i
Rate Conbraot for Supply ol 45 based | 23002028 ‘;S:jﬁf’ a: :Tl-.f ::'E"
Sman LTOT Meter il wil i L

THE MAHARASHTRA AGRO-INDUSTRIES
DEVELOPMENT CORPORATION
LIMITED, MUMBAI
(A Govt. of Maharashtrs Undertaking)
Mumibai Office : Kneshi Udyog Bhavan, Dinkamac Desai Marg,
Aadey Milk Colony, Goregaon (Easl), Mumbal 400 085,
Mobile Mo | BA3854.2336/3886842200, Emall id - fertdivmumsali@gmall. oom)

Online tenders are invited from eligible Manufaclurers /
Importers / Traders for procurement of Raw Materials for the

production of mixed fertilizers.

1) Online E-Tender are invited for procurement of Raw Materials such as
Urea, DAP, MOP S5P {Powder), Dolomite Powdar, Biocoal & PP Bags at
various Fertikizer Factores of MAIDC.

Detalled E-Tander Document can be accessed throeugh Maharashira
Slate E-Tendering Portal = wew mahatenders govin and also sea the
terder on the MAIDC web portal for www.maidcmumbai com for
reference. B
{Mahendra Dhande)

Dy Gen.Mgr.(Fert)

PONNI SUGARS (ERODE) LIMITED

1. [EPF “SAKSHAM KIVESHAK" (SECOND) CAMPAIGN

Inviestar Edicatian and Prolecticn Fund Aulhanily TEFFA], under e Minsley ol
Comporabe Alers, hes lednched secoag T0O0-day nabonwide campaign Bbed
“Eakenhant Neathan”, which iz being Feld Trom DsLAD 2026 1o 0%t July 2026,
This dvlialive |8 aimed sl sseabing slarabalem 1 cdeming Misr usanmes]
shareaddividenila e faciitaling e updation of KYC necofss 1o ingnave (el
safvice Jdeliveny. Tha Gat of ahareholdes, wWiose Svidend & Uncsmed S
dlissabud v asbaile of e Campany, Shambaiders whnae dlvidisnd Bre unsased
Ara fedumelad 0 comac ha Compam's Regerer and Sham Transhar Ageants, iz
Wi Camen Comporass Services Limfed, “Subresisalan Balding” Mo,
Chite HOuse Read, Chennal - BODRDZ Fhone. {M4-ZR4603940,
Ensall dvestsrfpeamacindia coin Tor e assianda fo cluim el divadend
W aviid Iraemleeal e diidang and slars S IEFF

2. SPECIAL WINDOW FOR TRANSFER AND

DEMATERIALIZATION OF PHYSICAL SHARES
Pursuant o SER! croules Moo SEBUHDUEAA 0112 20 385-MIRS0-
PolU3TRVA0RE dated 30ty Jemuary $336, mwstors arm nformad
Ihal, & special one-year window om 5ih February 2006 1o W
dth February 2027 it apened loe Phrsfar and desiiatanial=ation
{"damal®) of physical Segurihas which wee sofd/punchng ed prar o
ARF, 2018, Thedutzlp canbe scoessed by scamning theOH code.

For Pormi Sugars {Erode) Limited
A Mpdivesudhan
Company Secralary & Complisnos Dilicer

Chanral
A0 20036

FORM A
PUBLIC ANNOUNCEMENT
{Ragiaadnu 1d of pha isaiency e Bankmpsy Boardd of fdig
d¥rnatany Liguacation Frocess] Regulathons, 2007)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ANCHAL INDUSTRIES PRIVATE LIMITED

Relevant Particulars
L[ WAME OF COAPOAATE PERSON | Anchaw industries Private Limites
2, [ DATE OF SCOR PORATMN OF 2410220

CORPORATE PERSON
| ALTHGRTTY UNDER WHICH
CORPATE FERZON 15
INGORPORATEDY REGISTERED:
&, [ CORPORATE IDENTITY MUMBER
OF LORAPCRATE PERSON

6, | ADEAESS OF THE REGSSTERED

w

REGISTARAR OF COMPANIES, MEW DELHI

L2 B0l 0 APTEInGEA2

EB-37 0/F Carurannk Fura Ladmd Nagar

4s PSPCL A
{Fiegel. Office - FSEB Head Office, The Mall, Paials-147001)
Corporate bdenfity Number {CIN: U4H0BPEZ0I0SGC03813

Wabsile: wwewpapclin, [Condart Mo, BE4E1-D1H1E)

unfab State Power Corporation LII'I‘.HtElj

Tendar Enguiry No. 2GCONDHTSIPSPCLIZ026 Dated: 24.04. 2026

ASES Gend Conslruction, opg. PAU Gale No.1, PSPCL, Ludhizn imvibes Shord
Term e-Tendar for Outscurcing of 3 no. Addiienal PTH: (2 no. Wilh 20 MVAPTE
and 1 no. With 12.5 MVA PTF) related works on partial hemkoy mode uder Grid
For detaled NIT & Tandar Spocficabon:s pleease rafar b hipheproc purgab govin

frorn 2404 2026 (01:00 PM onwards).

Moks:- Comigandum & addendum. I any will be published onine al
s - epros plnjab.govin

C 52516 AP P ST DA

- DEB’TS RECOVERY TRIBUNAL-II,
';-'rh § Ministry of Finance, Gavemmant of india
] 3" Floar, fhikhobhai Cambiers, Near Koot Askram, Fadi, Ahmadasad, Gejra

FIHM ROL2T [ 67 Popiation 33 4 T'|I|I1IT"F\.|Jlrr'|:. TO5] B Rake 57 1) (71 o e Resand Sohoduy
14 e incame A 1961] Head with Tre Pecowery of Oebts and Barkopiey Ak, 1953808 Aa)

E-AUCTION/SALE NOTICE
THAOUGH REGD. &0/ DASTE ! AFFILATHIN / BEAT OF DRUM | PLBLICATION

RPAL Mo. | 362025 QMo | 4200

Cerlifizaln Huder Bank PUNJAB HATIONAL BANK
Wz,

Carfificale Distiar [ Mis. Ayka Corparation

To. C.0. Ho. 1, M/SAYKA CORPDRATION,
A Parmarship Finm, Ofce No o153, Gentre Paind, 123 Roce Abcee OBG Bank, Somna,
[xahhel, Nani Daman-398 210
C.0.No. 2, S okl Basic Fhaikh,
Addrass:-T04-Armol Tower, Vani Biivassa Foadt imian Napar, Vapl,
C.0.Mo_3,Aztag Basic Shalkh,
Addrass:- 105-Maher Aparimanl, Kabrastan Rodd, Vanl

Tre aloresdld G0 Mo, 1 o 3 have faded o pay the oulstandeg dues of
Ris.1.26,13 564226/ - (Rapees One oronds twanly sic Inkis fireen thewand fve hundréd
forty tw amd twerty five pasie only'-) as on 23063921 incuding nterst in fems o
pagrment fnd decee dated 20032021 passed in DA No 21,2021 (L5 ey, Iy as
per riy orider chabnd 08,04 2028 the under imenbioned poperty (5 Wil be sokd by putis e-
suctinn in-the aforemantionsd mater. The auction &als wik be held through “online e-zusctiom
I sk Coin

Lal Reserve | EMD 10%
H DeseripBon of the Properly Prica or
0. [Aounded of] | {Rumded o)
1| Al That An immovatie Proparties Eernﬁﬁllugéa'l A | R 6,00 Rs 388
Shop Mo, 152 Bearing Hl:-l.as-' il Lakhe Likhs
Dmua uring 20 Square Fest Siper Bull Up Area,
Lying And Localed (n The Arst Hl:-ﬂ' [ The Eulding

A5 ‘centre Point' (B} A Shop Mo, 153 Numnq
House Mo, ZT2/50 Admissurey 320 Squarn Fog
Stper Huik Up frea. Lying And Locatsd On The First
Foor Of The Buditing Known s ‘cenire Point (G} A
Shop Ne.164 Bearing Howse Noo 272/51
Admeisuring 320 Square Fesl Super Bull Up A,
Lying Ared Lucated 0 1he Firss Foor 0f Te Balding
Known A5 ter‘re Poind, Constnicted Owver The

I3'ru1:-l!r1|s Ha icullurdl Lands Bearin

Eﬂ.l "5%!2 Ta43, 7534, ?':uHc-EU
?535 mu:- ?E-ﬂ Tomlly Romessiring 5567 Squane
Meters, 5 | Dabkel, Mani [‘.‘a‘nnn,
Within The Jurisdictin Of Dathel Er':luu larm
Panchyat A '|I'lﬁl1‘||l E‘ﬂla’a}.l 40 Diestrict
Daman Boundrias 0f p MNo. 152 Exst By
Wk Passage. West E-:.'Ehup Wi, 155, Horth| By Wide

P South By Shop N 153,
iﬁ;u 1’|=I Mo, 153.Easl By \Wide

Wuﬂ By Sdlmu . 154, Warth By Shop Ha,
1‘2‘ aidh iy Eh:ﬂl'm 154,
et A N
Passage 4 o o
153, South Elg,rﬂupn%g

Mati : The EMT shall be depoaited in basnknet wallet through E-auction websie (8,
sz iasaknel.com The Hghest Didder snall hive 10 depest 25% of s final b
ampunt afler sdjustmunt of EMD already pesd in e baanknel wallet by immadte nixl

B ara v sEares| crew)

ENAIL 1D RESESTERED WITH IBBI:

archit2l EEgmniloom

1P REG.NC:

IBELIPAODL/PPOZS 201203 ARIT |
105G (WITHIY 20 15 FRIOM THE
LIGUIDATION CORMMERCERENT DWTE im.

21 04 20260

Netice 2 hgrahy g@ean thel e Anchig Industrios. Privade Limebed has commanead
valuntary [imadsationor April 21, 2026.

The sinketakisrs of Anchao Industriss Private Limited are nersby caled upon o submn
i oot ol their dlemee on of befole May X1, 2038, S0 e Iguidafor &1 Mie pokdmes
s bgsnd-apaiast Kam T

Thiz finnncinl ¢ railons st sofimil (R pireal of clalms by sleclmme mannsanly, A% ofhss
stakehaldirs may subin it thie prood of ciaims in persen, by post of by electronic mears,
Submissinn ot Balse ar miskending proals of tivem shall sttsact permhies.

=

LAST [WIE FOR SLEMSEIN OF
CLABAS

-
Arehit Gupta
Liguiiatos

Duate; - 250 FR2G EE TR T 1P PO ey 021 O 2 L3RI T

Piaca: - Licnians AFA Vabldity: Depsmber 31 2034

Compiets tender and carigendum docume |s available onour
wobsia waew tatapowsr-ddl com—sVerdar Zone —e Tender | Comgerdum Documenls

Form No. URC-2
Advertisement giving notice about registration
under part | of Chapter XXl of the Act
[Pursuant to sectlon 374(b) of the Companies Act, 2013 and
rule 4{1) of the Companies {Authorised to Rogister) Rules, 2094]
1. uolice i herehy given Mal in purseance of sub-section (2) of seclon 266 ol
Ihe Compuanies Act, 2013, an application is proposed o be rmade afer lifeen
days huroal bul bebore e cpiny of Mirty days hercinalier (o the Registrar al
Central Registralion Centre {CRC), indian Institute of Corparake Alairs (ICA),
Plod Mo, 6.7, B, Seclor 5, IMT Manasar, Distric] Gusgaon (Haryana), Fin Gode-
122050 Ilxal “DHEEMAHI ENERGIES RESOURCES LLP™, 4 Limiled Liatdly
Paringzship {"LLP") mary be rogistered under Part | of Chapler 100 of the

Companies Act 2013, 25 a company niled by shares,

2. The Principal object of ihe company is Lo engage in the trading and handing
ol coal, lests, metals, and related commeodilies; o deal in solar energy
ooquipment incheding PY sysiems, ioverlors, bafledes. and associaled
compangnds; ko operale 35 an EPC conbraclor lor renewable encrgy projects,
providing end-to-end Services fom design bo commissioning; lo develop,
miariage, and mainlain renewabi energy syslems ncoding sola, wind, and
hybrid pojects: o ofler consulling services in energy audils, suskanability,
and carbon lrading; and 1o establish and operale EV charging and related
omergy inbrastucione.

3. Acopy ol the defl memorandur and arices ol association of the proposed
company ey be nspecied ai the office 2 BUNGLOW NO - 12 MARLTI
PEARL, NR PAATH RESIDENCY MR RADHEY RESEDENGY NEW MARDDA,
NARODA, AHMEDABAD-3E2330, GUJARAT, INDUA.

4. Nolice is heneby given thal any person objecling lo this applcation may
communicale Meir objeciion in wriling Io he Hegistrar a Central Regisiration
Centre (CRC), Indian Instilule of Corporale Aflsirs (IGA), Plal No. 6,7, B,
Seclor 5, [T Mancsar, District Gurgaon (Maryana), Fin Gode- 122050,
wilhin bwzrily ome days from e date of publication of thés nofice, wilh a copy

i B cormpany a its rogisioned office. circularaijan-2026/eage-of-doing-invesiment-special-windew-for-dransier-and-
Daled: 25/04/2026 dematerialisation-cl-physicalsecuries_95411 Mml, ang ths nobice &= alss
FOR. DHEEMAHI ENEREIES RESOURCES LLP anallable on the Company s websiho: Waw. cincllec noges com

Yours Faithiully
Saf- Sl Far Einat Technofogies Limited
MEEMA KUNWAR ELIMAR . S
Designaied Pariner Dozigmaled Parimor Place  Chennal unﬂil’l";:g.L 'mull
DiN: DBBO31ED DIN: 10039006 Date ; 24.04.2025 nm:"ﬁnznam

- ELNET TECHNOLOGIES LIMITED

B, Giffize: T8 H-I:I Bgek 3§ &4, Bajhe Gandhi Salal, Toeamand, Chesnp - 380 113
P Q23 X7 ) DEEA P 4. 20E 1958
E. S g Emiadl - pinel il o Wbl wen. sl nEtieehoelDgies com
+ Lo T iateL CoiBdE

NOTICE TO SHAREHOLDERS
Special Window for Transfer and Demateriafisation of Physical Securities
Pursuand |o the Securifies and Exchange Board of Ingia [(SEBI") Cacular No.!
HOVEEM 312 2026-MIRED-PODY 113750/3026 dated Jaruary 30, 2026,
sharehciders sz hiereby Infgrmved that o speciat window fas been apened a for
Iranafar and dematesiaisation [ demat’) of phyvsical securilies that wene soid or
purchased pricriofaril (1, 2089,

The spacial wirkow shall remain open fora pened of one yed from Fabruary 05,
D026 to- Fobruary 04, 20Z7.

Thig faciity sheld slgo be availedle for such ransler requests which wene submitted
garker and wene rejecied / relemed | not atterded 1o due ke deficiency i
documantation, process, of olhenwise.

Shareholders may further note that: securifies transfamed wnder this- special
winow shall e mandstory credied 1ohe iransfene anly in dematenalized fom
a1 shall e under lock-in Bar & panod of one year from the dase of mgstratlcn of
transfar. During Be said lock-n pariod, such secorites shall nol be transtartad,
Baremarked, or pladged.

Fiethid, cases involving tepotes betwesn Ihe tansfersr and brarsfense ard
securilies ranshered 1o the Imvessor Education and Proleslion Fund (IEPF) shall
b e comsidered undear [his specil window,

Eligshle shareholdars-may submit thew transder request along with he requesis
dociamants 10 he Comgany's Reqetrar arsd Shiare Transfer Agent [(RTA") an o
bafons Fabrary 04, 2027, al the fallowing address:

Wiz Cameo Creporate Senvices Limitad,
Uil Elrsl Tachnologies Limiled
“Bubramanian Buildng™, 5h Foor,

Mo, 1, Club House Road

Chinnai, Tamil Madw 800002

E-mnail; investonZoameaindia com

Al securifies transferad pesuent o fhis spacial window shell ba =sued only in
demaizrialised {DEMAT] mode. Accordngty, shameholders are advised fo ensurs
Ihat they hald 3 vald demat scooumt and submit e Cient Master List {CML—nal
wder than 2 monihs) aleng with the orginal transfar deed(s), shane cenificais(s),
prood of purchase by Wansleresdas may be availsble), KYC decuments of
iransferee {as per 1SR forms), under taking cum Indemnéy as per formal spacifled
incecular and olher required documents.

The SEBI Cincular |2 avidable on SEBYS wabsne at nitpa:\www.sebil govinfegal’

OFFICE AND PRINCIPAL (BFFLTE Dubb1 10083 L . £

| |47 A, oF eoRPoRATE PERSN arik woring day through RTGS/MNEFT as per the detais as under

A, | LIGUOATICN  COMMENCEMENT | 21042020
Vi o bR PR E:m!ln!aw Bank Kama Punjab National Bank.

T TeAME. ALCHESE, EMAIL ADDREES. | NAME: - AfCHIT GUPIR Beneficiary Bank Addrass | ARMB Meghani Tower. Station Road Sural
TELEPHOME NUMBER ARD THE | ADDRESS: 24 Fiooe, Manmoan Houss, Aeeount Mama SundryMPASARFAES! Auction ralated
REGISTRATIN FMBER OF THE | B 2581/387 L, Indusifiad Arksed, Ghers s, .

LigusaToR Near Zoom Haie) Budding, Lucihina - 143003 Benaficlary Account No. B32300317118A
PHROCESS SPECIFIC MAIL i IFSE: Code ARME SURAT

T This bk increase aimoust wiki e A4, 50,000 for Lot We 1

2) Prospectve bedrders may aval onlive Sraing from-senice provider PSB Allance (HAANKMET
Auclion PortalpiTel Melpine Mo, +87-R291220220 and &y, Eashyap Palgl (Pdabile
Mo, 2327 AG3060 Higpling E-mall 10 Sopoon) BARNKNET@pshallance. com am Tor any
nroperty relatad quares may contact Srel Bharat Thakaer, Mabes No 982501 TE80.

A) Prosgective bidders @ sdvised b0 wisd wabste hitpa:/fteanknet com for delaged emms &
condtions and procedure of salke before submitting ther bids

4) The prospecive hidders are advised to adhere payment schecule of 25% (mious EMD)
mmegslly @lor 100 ol Fadmencloss of auclion and 75% witin 15 dass bom e galy of
wuctonand I 155 day is Sueday o athes Holday, Sen onimmedigie oesd i bankoworking Oy
Noredquest lor esdengioe wil Do emersnad.

5) The propecias 30e baing P 1 5ak on "33 i3 wheen |°, "as is what i2* end a3 is whaleer
bazis Bnd prospective kuyrn ame advised 10 ooy ol due dil jence propeny

) Schadubs of mection is &5 undar -

SCHEDULE OF AUCTION
0.04.2025 Betwoen 11,004 to 200 PR
20.05.2026 Upta 05.00pm

1| Inspection of Proparly

1 | Last aale of mcaiving bids song
with gammest money amd upleading
docments indliding prool of

ey ment rmade,

1) e-muctian

20,05, 200% Batwean 12.00 PM 1o 01,00
[with auln exlenzion clause of B3 minubes,
il E-Amction ends)
(RAJESH KUMAR SHARMA)
RECOVERY OFFICER-I
DEBTE RECOVERY TRIBLIMAL -I, AHMEDARAD

Market wisdom,
straight from the
sharpest minds

in the game.

Cut through the noise every

day with expert columns

that decode trends before

they unfold, only in
Business Standard.

To book your copy,
SMS reachbs to

57575 or email
order@bsmail.in

Business Standard
Insight Out

Phoenix ARC Limited (rormerly known as Phoenix ARC Private Limited)
Regd. Office: 3rd Floor, Wallace Towers, 139-140/8/1, Crossing of Sahar Road

Phoenix ARC

and Western Express Highway, Vile Parle East, Mumbai, Maharashtra - 400057, India

CIN: UST190MH200TPLCIEE303 Tel: 022- 6849 2450, Fax: 022- 6741 2313
Email: compliance@phoeni@rc.codn  'Website: www.phoenixarc.co.in

Extract of audited financial results for the year ended March 31, 2026 {Rs. in Lakhs)
’% Particulars Standatone Consofidated
Year ended
March 312026 | March 31, 2025 | March 31, 2006 | March 31, 2025
4 | Totsl income from apesstons 7044 250N 4305308  73414.88]
2 | Nat pmi for the perind {before ta, exceponal end extraoninary iiems) 22 4482 2 H4007 23E0 M| 36606
3 | Mat proi for the penod befors 1ax (after excapbonal and exraordinary #ems) pERTER HE0H AMH| 366D
"4 | Nat prof for the penad after tax (aher eacephional and exraceinery items) 64188 tapuiE 50 zasses)|
Tokl e incoms for the i i {
5 - wﬂﬂmﬂﬂm e mﬂnmu prosit for the peind {afier tax) 164151 1968291 11e0s73|  z3saasl
Py e i e 30 o S TEH000 1650000 'Emj _E20000
T msanve| 1,12 07850 95,653 34 11349038 0650466
8 | Secwifies premasm socoun 3006100 300610 300610 300610
"8 | Net worh 12087850 11246334  13021039) 11230468
10 | Paid up debi capitsl ! otstanding debd 9558366 83,564 04 mEaEe  pnsogs|
1 | Ouistanding Retdeemabis Preferance Sheres : = : .
13 | Dk aqully iy o s i 0rs) 0.78]
1 Emmgﬁpermid =10 sach) (for confinieng end dsconnued opersbons) -
1. Basic ar 1172 1066 1420
2 Diuted a7 172 1068 [
14 | Capilal rademption resenve R _ |
15 | Dahentura redempbian Teserve ETEE] - M1 E
16 | Genaral resenves 1,063,085 196305 1,863.06 1,853.05
17 | Dbt zanvica coverage rabn 0&s 058 048 051
18 | Intarest serive coversge rtio (R 443 436 T4

Motes:
1. The above fnancial resaits have been prepared in sccordence with the requirements of Ragulsiion 52 of the SEBI (Listng Obligefions and Disdosure Ragueramanis)
WMEHMMMMMdMMN&_SEHH-H]'EH-EHEIFHHEMHWWHTB,HHﬂe‘ﬂagdm'ﬁardluiﬁm

{inian Accounting Sianderds)

of Indiz Limsted unedar Regulation 52 of the Securies Exchangs Boand

Accounting Standards (Ind AS) noffied under {indian Accountng Ruiss, 3015 a5 amended by fhe Companies
Rules, 2016, prescribed under Sechon 133 of the Companies Act, 2013 ['the Ad’) read with relevant rules issued hereunder end the other eccoumting prnciples generally
accepled o Inda.
Z The above & an exiact of the detaled format of financial resulls Bed with National Siock
of Indsa {"SEBI") (Listmg Obbgabons and Diecoswse Requirements) Regutations, 2015 The full fomal of e finanoal resulls are evalable on the websies of Nabonal Siock
Exchange of india Limsted at wwwenseindia.com and the Company &l wwsphosnixanc.co.n. For the other Ine ilems refermed m reguilation 52 (1) of the Secunies Exchange
Baard of india (Lsing Obbgabons end Dsclosure Requirements ) Raguisbons, 2015, perfinent deciosres have baen made fo the Mabonal Siock Exchange of Inda Limited
end can be sccessed on e wesnseindia com.
3. The Company oparalas in & sngle reportehis operatng segment of Azsel Reconsinuchon bosness as par the requirement of ind AS 108~ Oparaing Sagment
d. The Company comveried dsell info & Publc Limied Company effecie February 19, 2026, Acconfngly the Company's name siands changed fom “Phoenix ARC
Privaie Limited™ io “Phosnix ARC Limiled™_
5. Figuras for fhe previows penad | pear hawe bean regrouped wherever nacassary i conform fo curment penod | year presaniston.
For and on behalf of the Board of Direclors of
Phoenix ARC Limited (Formerly known as Phoenix ARC Private Limibed)
Sanjay librewala
Place: Mumiai Managing Director & CED
Date : April M4, 2026 DAN: 10775150
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